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nexture 1
The Details of requirement tioned in Column no 3 by heading-

"Details of immovable assets" in regard to (i) Agricultural Land belong to
Sri Shyam Bihari Prasad

Location Police Station Area Purchase Date| Market value
Bigha-katha-dhur
Bherihari Adapur 00-03-09 01.12.1977 60800.00
00-01-00 01.12.1877 18500.00
00-01-05 01.12.1977 23650.00
00-01-04 01.12.1977 22800.00
00-01-00 14.07.1977 18500.00
00-01-07 14.07.1977 32000.00
00-01-02 01.12.1977 21000.00
00-05-10 09.11.1985 96000.00
00-05-10 09.11.1985 96000.00
00-01-07 14.07 1977 32000.00
00-01-00 12.08.1977 18500.00
00-01-00 10.03.1981 18500.00
00-03-05 26.09.1979 58000.00
00-03-05 26.09.1979 58000.00
00-03-05 27.09.1979 58000.00
00-02-03 27.09.1979 42000.00
00-01-08 27.09.1974 26200.00
00-01-00 24051982 18500.00
00-02-05 24 051987 37000.00
00-04-00 30.07.1985 76000.00
| 02-05-05 831950.00 |
Details riculture Land & Belongs To Tara lo Shyam Bihari Pra
|Ln-r.:nttion [Fulica Station |Area Purchase Date |Hlarlmt value
01-14-17.5 17.06.2001 575000.00



Annexture 2
The Details of requirement mentioned in Column no 3 by heading-

TR e L LRt idt

Sri Shyam
[Locattion [Police Station |Area {Purchase Date |Market value |
Kaurihar Raxaul
00-00-16 14.11.1995 9300000
00-01-13 27.10.1985 191000.00
00-00-13 13.09.1886 TBOOO.00
00-00-13.5 13.09.1956 T9300.00
00-00-13 13.09.1996 T78000.00
00-00-13 13.00.1996 78000.00
00-00-13 13.09. 1956 T8000.00
00-00-13 13.09,1696 T8000.00
00-00-03 13.09.1996 18500.00
0o-00-02.5 10.01.15884 16800.00
00-03-05 10.01.1994 355000.00
Horiya Tola Raxaul 00-00-10.5
{2363 Sf) 26.04.1982 G00000.00
Total [00-10-65 ]
The irament mentioned in C heading-
“Details of immovab " in rd to (il} Non-Agricu belong to
i i Biharl Pragsad
[Locattion |Police Station |Area [Purchase Date [Market value |
Koriya Tola Raxaul 00-00-10.5 09.03.2007 T700000.00
Kaurihar 00-00-08.5 31.01.14989 58000.00
00-00-03 08.03.1989 11500.00
00-02-10 10.01,1994 265000 00
Laxmipur (0-00-18 12.09.1997 10000:0.00
Total [00-04-12 ]
Annexture 3
ils Of Commerci i Belongs to Tara D hyam Bihari P
[Lﬂﬂtﬁuﬂ |P¢Hu Station tAm |'F'm:||m Date |Market value |
Kaurihar Raxaul 3375 Sft 10.011. 1994 GO0000.00
Residentia i longs to S i Prasad
Locattion Police Station |Area Purchase Date |Market value |
Mandawali Mandawali
Chandan Bihar Delhi 900 Sft "8.2011 350000000
Bherihari Adapur 2925 Sft Inhented 2200 500000.00
Sft
ils Of Reside ilding Belongs t i Wio Sh Prasad
Locattion Police Station |Area Purchase Date |Market valua

Koriya Tola 200 Sh 01.09.1997 800000.00
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